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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No. 85 of 2025

In the matter of:

Jagdish Raghav ...Applicant
Versus

State of Haryana & Ors. ' ...Respondents

REPLYON BEHALF OF RESPONDENT No. 2,3 & 4

Most Respectfully Showeth:
1. That present reply is being filed through Raj kumar, Deputy

Conservator of Forest, Gurugram who is authorised and
competent to file the present reply on behalf of answering

respondent.

Preliminary Submissions

2 That the answering Respondents submit this reply in response
to the allegations made in the present Original Application
regarding plotting and construction activities on land forming
part of the Aravalli Plantation Project in Village G}lamroj, Tehsil

Sohna, District Gurugram, Haryana.

3. As per Forest Department record, the land of village Ghamroj in
Mustil no. 80/1, 2, 3,4,5,6,7,8,9, 10, 11, 16, 17, 18, 19, 20,
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21, 22, 23, 24, 25, Mustil no. 81//1, 5,6, 7, 8, 10, 11, 12, 13, 14,
15, 16, 17, 18, 19, 20, 21, 22, 23, 24, 25, and Mustil no. 82//1, 2,
10 are Aravalli plantation area.The occupants were issued
notices by the Forest Department informing them that the land
occupied by them falls under Aravalli plantation and thereby,
forest and directed to remove all non-forestry activities from
forest area. Copy of these notices are annexed herewith as
Annexure-R/1 (Colly).

4. That the Deputy Commissioner,Gurugram had constituted
acommittee under chairmanship of Sub-Divisional Officer,
Sohna vide letter 863/panchayat dated 03.11.2025(Annexure-
R/2).The committeememberscomprising the Range Forest
Officer Sohna, Tehsildar Sohna and Block Development&
Panchayat Officer, Sohna and Sub-Divisional Magistrate, Sohna
had submitted their reports vide their letter no 05/MC dated

06.01.2026 (Annexure-R/3).

Accordingly, reports were submitted by the Tehsildar

Sohna, Block Development and Panchayat Officer Sohna and

the Range Forest Officer Sohna.

A joint report submitted by committee was prepared based on

the following reports:

Letter no. 3828 dated 05-12-2025 and letter no. 65 dated 06-01-
2025 of the Block Development and Panchayat Officer Sohna

(Annexure- R/4) . )
Letter no. 1232/0.k. dated 05-01-2025 of the Tehsildar

Sohna(Annexure- R/5).
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. Letter no. 564-S dated 05-01-2026 of the Range Forest Officer,
Sohna (Annexure-R/6)

The abovementioned constituted committee has submitted its findings
through letter 05/MC dated 06.01.2026. Brief details_of committee

findingsare given as under:-

The Committee finds that the Gram Panchayat Ghamroj has
informed the Block Office through resolution no. 01 dated 24-11-2025
that the former Gram Panchayat Ghamroj had, vide resolution no. 01
dated 30-09-1969, decided that members of harijan community did not
have land for residence, therefore, they sﬁould be allotted land for
residence in mustil no. 82//17/2, 18, 23, 24/1, 99/3 & 4/1 measuring 30
kanal 5 marla. Upon passing the resolution, then Sarpanch allowed
possession of the plots to the members of harijan community in Mustil
no. 81, and upon being provided the possession, the allottees
constructed houses on those plots.Later, the Gram Panchayat
unanimously passed resolution no. 07 dated 10-09-1972 approving
allotment to all the allottees of harijan community in Mustil and Killa
no. 100/4, 5, 6, 7, 14 instead of Mustil no. 82. However, the
beneficiaries did not get their allotments registered in Mustil no. 100.
As a result, all beneficiaries continued to live in the houses

constructed in Mustil no. 81.

It has been further submitted by the committee that the former
Sarpanch passed resolution no. 52 dated 20-07-2000 proposing to
register the plots allotted in 1969 in favor of 44 plot holders (or their
legal heirs in case of deceased beneficiaries) and registration was
carried out in Mustil no. 100 in favour of all the beneficiaries. However,
the beneficiaries have been residing on Mustil no. 81, while Mustil no.

100 is lying vacant. No beneficiary was given possession on this land.
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Committee further submitted that under the scheme issued by
the Haryana Government, namely Mahatma Gandhi Gramin Basti
Yojana, 171 beneficiaries were allotted plots in Mustil no. 81 in the

year 2012 by the Gram Panchayat.

The Gram Panchayat passed resolution no. 01 dated 17-10-
2013 to correct the deficiencies left during consolidation (including
extension of Lal Dora) and sent it to the Director, Consolidation
Department Haryana. The matter is still under consideration. After
detailed consideration of all the above facts, and while complying with
the orders passed by the Hon’ble Supreme Court, the Gram
Panchayat has taken a decision in public interest that the following
land where residential settlement already exists [Mustil& Killa
numbers listed 80//16(8-0), 81//5 Min (1-0), 6(8-0), 7(8-0), 8(8-0),
10(8-0), 11(8-0), 12(8-0), 13(8-0), 14(8-0), 15(8-0), 16(8-0), 17(8-0),
18(8-0), 19(8-0), 20(8-0), 24(8-0), 82//2(4-0), 10(8-0), 57//12(4-0),
19(6-0), 21(6-0), 67//1(6-0), 68//5(2-0), 6(4-0)]- total area 21 acres 1
kanal 0 marladiversion under section 2 of Van (Sanrakshan Evam
Samvardhan) Adhiniyam, 1980 be obtained.The Gram Panchayat is
ready to providePanchayat-owned equivalent alternate land measuring
24 acres 6 kanals 0 marlasfor Compensatory afforestation. The
Panchayat resolution is enclosed along with this report. The Gram
Panchayat Ghamroj has applied for diversionof forest land through
case number FP/HR/Other/564252/2026 dated 05-01-
2026.(Annexure R/7)

Site inspection reports of the Halka Patwari, describe the current
status of the land, is given as follows: Mustil no. 81//1 is only plants
and trees, Mustil no. 81//2 is only plants and trees, Mustil no. 81//3 is
only plants and trees, Mustil no. 81//4 is 90% plants & trees and 10%
Gair. Mumkin Houses and Mustil no. 81//5 is 95% empty and plants &
trees paths 5% Gair. Mumkin Houses, 81//6 is 50% empty and paths
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90% Gair. Mumkin Houses, 81//7 is 85% empty and plants & trees
15% Gair. Mumkin Houses, 81//8 is 90% empty, plants & trees 10%
Gair. Mumkin Houses, 81//9 empty 90% and 10% Gair. MumkinMustil
no. 81//10 70% empty paths & plats trees and 30% gair mum. Houses,
Mustil no. 81//11 gair. Mumkin Houses and paths, Mustil no. 81//12
gair. Mumkin Houses and paths, Mustil no. 81//13 gair Mumkin House
and path, Mustil no. 81//14 gair Mumkin House and path, Mustil no.
81//15, 16, 17, 18, 19, 20 gair. Mumkin House and path, 82//1-22 has
trees and plants, 82//2 has 50% plants trees and almost 50% gair
Mumkin Houses and path, 82//3, 4, 5,7, 8, 9, 10, 11, 12, 13, 14, 17/1,
1712, 15, 16, 18, 19, 20, 23, 24/1, 24/2, 25/1, 25/2 almost all gair
mumkin house and paths, 82//21 almost 50% plants trees and 50%
gair mumkin Paths and houses and Mustil no. 100//1, 2, 3, 4, 5, 6, 7,
8,9, 10, 11, 12, 13, 14, 17/1, 17/2, 15, 16, 18, 19, 20, 23, 24/1, 24/1,
25/1, 25/2 almost 100% plants and trees, 100//14, 15, 16, 17 almost
empty. -

5. The answering respondents seek liberty to file additional
affidavits or compliance/status reports as and when required,

with the permission of this Hon'ble Tribunal.

In view of the submissions made herein above, it is humbly
prayed that present reply be taken on record. It is undertaken to
comply with the directions passed by this Hon’ble Tribunal.

S

Place:-Gurugram (Raj ~ |
Dated:-08.01.2025 Deputy Conservator of Forest,
On Behalf of Respondent

No.2,3&4
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No. 85 of 2025

In the matter of:

Jagdish Raghav ...Applicant
Versus
State of Haryana & Ors. ...Respondents

AFFIDAVIT

I, Raj kumar, Deputy Conservator of Forest, Gurugram, éged about 39

years do hereby solemnly affirm and state as under:-

1. That in the aforesaid official capacity, | am well conversant with
the facts and circumstances of the case and authorized
representative of Respondent No.2,3 and 4, therefore, | am
competent to swear this affidavit.

2. That | have gone through the contents of accompanying reply
which has been drafted under my instructions.

Verified at Gurugram on 8"day of January 2025 that the
contents of affidavit are true and correct to my knowledge and on the
basis of information derived from the official record which | believe to
be true and no material fact has been concealed therein.

AITES}ED
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PARIVESH 2.0 | Application Submission . Acknowledgment

IVESH 2.0 | Application Submission - Acknowledgment

monitoring-ec@nic.in < monitoring-ec@nic.in >
Mon, 05 Jan 2026 3:32:43 PM +0530

To 'sdm.southgrg-hry"<sdm.southgrg-hry@gov.in>

RIS _,H_,_,_—————‘—‘—"-——_—/
, Government of India  moefcc
».moefcc Ministry of Environment Forest &

Climate Change |
Acknowledgement J

You have sucessfully submitted your application detailed below:
Form-A (Part-I): Diversion of Forest Land

1) Proposal For

1) Proposal No. FP/HR/OTHERS/564252/2026
Gram Panchayat Ghamroj to protect the

iii) Name of the Project houses or plots allotted by the Govt. to poor
persons

iv) Name of the User Agency ~ GRAM PANCHAYAT GHAMROI

. Eqrest Land Proposed_ for 25489 Ha.

Diversion

vi) Shape of Project Non - Linear

vii) Proposal Applied for Form-A (Part-I): Diversion of Forest Land

viii) Approval Granting Authority N/A

ix) Location of Project GURUGRAM - HARYANA

x) Category of Proposal Others (please specify)

xi) Status of Application DRAFT

The proposal will be scrutinized by the PSC to access the

completeness of the application. You will be intimated ab
scheduling of the PSC meeting shortly. about the

Address: CPC Green,Ministry of Environment, Forest and Climate
o Change, Indira Paryavaran
. Bhawan, Jor Bagh New Delhi - 1 100
FC Division,Ministry of Environment, Forest and Ciimg::e Change, Indi
Paryavaran Bhawan, il o
Jor Bagh New Delhi - 11 0003

Date: 05/01/2026

o e
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